CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL,                        WEST ZONAL BENCH, MUMBAI

NOTICE



There will be no Single Member bench on 10.05.2012. Matters posted on the said date are adjourned and hearing notices will be issued in due course.  


All concerned to please take note.









(R.C. GEORGE)








  ASSISTANT REGISTRAR,








       CESTAT, MUMBAI

Date: 04.05.2012
Place: Mumbai

Copy to:

1) Office of Commissioner (A.R.), for CESTAT, Mumbai

2) Bar Association for CESTAT, Mumbai

